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Sub: Humble prayer for extension of due dates for filing of Audit
Reports, ITRs, GS5T Returns & Audit, Vivad Se Viswas Scheme
and other Compliances under the Direct and Indirect Tax Acts.

Esteemed Madam,

Like a maother to all, you have been kind enough to
understand the impediment of the pandemic COVID-19 of the Tax
payers, Tax consultants as well as Tax officials concerned.

Hence with a strong belief to have a favourable relief, our

current praver goes as below:

In view of the hugely impacted economic & social life and
the still persistent threat of COVID-19, we the members of The
Tax Bar Association, Berhampur of the state of Odisha do
hereunder plead for extension of the filing date of ITRs, GST,
Audit reports and all other Compliances till 31.03.2021 as a
safety measure towards the precious health & lives of all the
concerned stakeholders.,

This may kindly be considered as an urgent matkter to be
decided on priority basis since numbers of Ascociations hawve
valldly ralsed this Issue and urged for such extenslon being hard
pressed by this epidemic disaster which is now even followed by
another recently detected threat of further differently hazardous
viruses one from UK and another from Kerala.
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Epari Ashok Kumar, So, unless there is a considerate extension of the due date

Chartered Accountant till 31.03.2021 for all the ITRs,GSTs & Audits of the AY 2019-20

JDINT SECRETARY & AY 2020-21 and other Compliances under the Direct and

mx**”’“'ﬂ Indirect Tax Acts, all concerned stakeholders being dangerously
under the threat of this pandemic and life threatening viruses

TREASURER shall suffer irreparable losses of different forms beyond

Ranjan Kumar Sahu, :

g i imagination and control.

People of India shall remain ever obliged to receive
an instant announcement & Notification to the tune of our

prayers borne under this petition.

Yours faithfully,
o P.:LLL
Dr.Ranjit Padhi, Advocdte(Taxes), PRESIDENT
g

Ch.Tripati Patra Advocate SECRETARY

Copy forwarded to,

(1)Sri Anurag Thakur,MOS,G01

(2)5ri Prarmod Chandra Mody,I.R.S ,Chairman C.B.D.T
{3) Sri M.Ajit Kumar,Chairman,C.B.1.C

r4) Smt MNikita Badheka,National President, AIFTP, Mumbai
{(5)5ri Samir 5.Jani,National Secretary, AIFTP

For Information and Kind perusal.

Berhampur,

23.12.2020




